
       
   
      

     
 

     

   

      

   

    
   

 

    
   

 

   

 
     
     

   
            

             

          

         

 

           

         €  

       

            

             

           

      

            

 



      
   
  

 €            

         

           

    €       
      

       €

           

          

           
      

             

       

             

    

              

             

            

           

           
       

         

       

    

        

         

         

          

          

        

           

          



       
  
  

         

            

         

        

       

         

          

        

           

          
          

         
 

          
         

      

          

          

        

        

      

         

      

            

          

          
         

           

             

             

          

           



     
    
      

             

   

             

         

           

           
            

           

           

            
         

           

        

            

          

          

    

           

     

              

             

       €     

             

        

           

      €      

           

          

          



      
    
      

        
     

             

      

              

     

            

             

           

             

          

         

            

          

           

             

            

         

         

              

   

            

           

       

                

           

          

             

           

      



BEFORE THE NATIONALCOMPANY LAW TRIBT]NAL. MUMBAI BENCH
CSP No. 260/230-232/NCLT/MB/MAH/201 7
CSP No. 261230-232/NCLT/MB/MAH/2017

j) Any person interested is at liberty to apply to the Tribunal in these matters

for any directions or modification that may be necessary.

k) The Scheme is sanctioned and the appointed date is fixed as 01.04.2017.

I t. Ordered accordingly.

BHASKARA PANTULA MOHAN
MEMBER (JUDICIAL)

M. K. SHRAWAT
MEMBER (JUDICIAL)

Dated : 07th September, 2017
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